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SHRI PURNANARA AN SINHA: 1 
consider it my right to speak in my own 
language. I wrote to you 6 months ago. 
I appeal t the hon. Prime Minister also 
now.

MR. SPEAKER: There is no point 
of order.

SHRI PURNANARA AN SINHA: I
have a right to speak in my language...

MR. SPEAKER: Order plea*:. Mu 
Patil.

** 39 kw.

PAPERS  LAI ON THE TABLE— 
Contd.

Pinal Report of rover Commission 
or Inquiry in respect op Shri . evraj 
Urs, Chief Minister of Karnvtaka 
AN OTHFR5 WITH A STATEMENT FOR NOT 
laying in  Hindi  and  Notifications 
under All India Services Act, iĉi

THE MINISTER OF STATE IN THE 
MINISTR OF HOME AFFAIRS AN 
IN THE MINISTR OF LAW, JUS­
TICE  AN  COMPAN  AFFAIRS 
(SHRI S. . PATIL): I beg to lay on 
the Table:

(i) A copy cach of the following papers 
under subsection (4) of sm ion 1 
of the Commissions of Inquiry 
Act, 193̂:—

(i) Final Report of the rover Com­
mission of Inquiry set up  to 
inquire into certain allegati m 
against Shri . evraj Urs, Chief 
Minister and other Ministers of 
Karnataka.

(ii) Memorandum of Action taken 
on the above Report. (Hindi 
and English versions)

Placedin Library. See No. LT443 79

(a) A statement (Hindi and  English 
versions)  explaining reasons  for 
not laying simultaneously the Hindi 
versions of the Report mentioned 
at (i)(i) above, fPlaced in Library. 
See No. LT443 79J

(3) A copy each of the following Noti­
fications (Hindi and English vers­
ions) unci( subsection (y) of sec­
tion 3 of the All Indta Services Act, 

93i:—

() .S.R 619 published in aette 
of India dated the 2th  April, 
1979. Containing corrigendum to 
Notification No. .S.R. 574  ̂
dated the th ecember, 197.

(ii) .S.R. fiao published in aette 
of India dated the jth April,
1979 containing rorrigandum to 
Notification No. .S.R. 575(E) 
dated the th ecember, 197.

Placedin Library. See No, LT443979I

Reports of (Comptroller and A.O. of 
India for 19777 —Union ovt. (Civil), 
and Parts III  IV  (Commercial), 
197 —Fertilier Corporation of India 
Ltd. Tromba* and Namrtp Units   
ovt. Appropriations Accounts (Civil), 

19777

THE MINISTER OF STATE IN THE 
MINISTR  OF  FINANCE  (SHRI 
ULFI UARULLAII): I beg to lay on 
the Table:—

(1) Acopv eac h of the following Reports 
(Hindi and English versions) under 
article i)if 1) of the Constitution:—

(i) Report of the Comptroller and 
Auditor eneral of India for the 
v*ar 19777 Union overnment 
fCivil). Placed in Library.  See 
No. LT*41079.

(ii) Report of the Comptroller and 
Auditor eneral of India for the 
y**ar 197 —Union overnment 
(Commercial)—Part  ITT—The 
Fertilier C* portion oT India 
Limited (Trombav Unit). Placed 
in Library. See No. LT444179

(Hi) Report of the Comptroller and 
Auditor eneral of India for the 
vear 197 —Union overnment 
f Commerci al) —Part   IV—The
F̂rtiJirrr Corporation of India 
Limited (Namrup Unit). Placed 
in Library. See No. LT4 44279

(2) A copy of Unon overnment Ap­
propriation Accounts (Civil) for the 
vear 1977—7 (Hindi and English 
versions). Placed in library See 
No. LT4443791


